| TEM NO. 47 COURT NO 4 SECTI ON XVI A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
TRANSFER PETI TION (CIVIL.) NO(s). 1168 OF 2008
TANU SHARNMA Petitioner(s)
VERSUS
HEM Bl HARI GAUR Respondent ( s)
(Cffice report on default)
Dat e: 23/10/2009 This Petition was called on for hearing today.
CORAM :

HON BLE MR. JUSTICE R V. RAVEENDRAN
(I N CHAVBERS)

For Petitioner(s)
Ms. Anu CGupt a, Adv.

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
The petitioner is permtted to serve the sole respondent by
dasti . The petitioner is al so permitted to serve t he
r espondent t hr ough hi s counsel who represents hi m

H M A Petition No.905/2008 on the file of the Fanmily Court, Agra

and produce the acknow edgnent.

(Satish K Yadav) (M S. Negi)
Court Master Court Master

sol e



